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Tripartite Meeting on impending 
Strikes in Jute Mills

5466. SHRIMATI V. JAYALAKSH- 
MI: Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION be pleased to state:

(a) whethe- tripartite meeting on 
the impending strikes in the Jute in­
dustry was held at Calcutta; and

(b) if so, what decisions were taken 
thereat to prevent the closure of the 
jute mills?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA­
RIA) : (a) and (b ). In the context 
of the situation arising out of shortage 
of raw jute Commerce Minister held 
a meeting on 3rd July, 1977, in Cal­
cutta with the representatives of jute 
industry, labour and Government Of 
West Bengal. The following main de­
cisions were taken in this meeting: —

(i) Block closure of jute mills 
would not be allowed.

(ii) A Committee under the 
chairmanship of the Jute Commis­
sioner would be constituted with 
immediate effect to study the cur­
rent raw jute supply situation and 
to recommend measures therefor. 
The members of the Committee 
would include representatives from 
the industry, labour and the Gov­
ernment of West Bengal.

(iii) The Jute Commissioner was 
asked to immediately issue a notice 
under the Jute (Licensing and Con­
trol) Order requiring all stockists 
of raw jute to disclose their stocks 
before him within 48 hours. Any 
violation of this directive or furnish­
ing false information was to be dealt 
with severely under the Essential 
Commodities Act, 1955. The State 
Government was requested to ex­
tend all necessary help.

(iv) The State Government also 
agreed not to entertain atiy appli­
cation from individual mills for 
exemption from the Energy Contral
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Order, and the exemptions already 
granted were to be immediately 
withdrawn.

(v) In all matters relating to the 
development of jute industry, the 
Central Government would func­
tion in close coordination with the 
State Government.

(vi) An effective machinery 
would be devised at Government 
level to collect up-to-date figures of 
availability o f raw jute and jute 
goods. These figures to be maintain­
ed by the Jute Commissioner, would 
be open to all concerned for infor­
mation.

Foreign Exchange cannings of Travel 
Agents

5467. SHRI OM PRAKASH TVAGI: 
Will the Minister o f TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) the amount of foreign exchange 
earning?; of the ten top Travel Agents

in the country during the years 1975- 
76 and 1976-77; and

(b) the amount of foreign exchange 
allotted to these Travel Agencies for 
travelling, publicity, promotion and 
opening offices overseas during these- 
years?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SIIRI PURU- 
SHOTTAM KAUSHIK) : (a) and
(b ). The statements indicating the 

amount of foreign exchange earnings 
of the ten top Travel Agents in the 
country during the calendar years 
1975 and 1976 and foreign exchange 
released to them for travel, publicity 
and promotion overseas during the 
financial years 1975-76 and 1976-77 are 
attached. The information relating to 
i;i? year 1977 w ill be available only 
at the end of the current year. The 
Reserve Bank of India directly releases 
foreign exchange to Travel Agents 
for opening offices overseas.

Statement

Foreign exchange earning': i\f ih■: ten U'p travel agencies: in India during the co lender veer T 9 -5  end  
the foreign exchange released for travel, publicity and promotion overuar during 1975-76

(Figures in RlO *

SI. Foreign Foreign
N '. Name 'f  the Travel Agency Exchange exchange

earned allotted for
tr.'ivo!. 

*975 publicity
and
pr^imtion 
< versenr. 
during 
T975-76

I Si*a W rid Travel1’. (T) Pvt. Ltd., New Delhi . 3, 10 .47.670 T,S? 904.
2 Travel Corporation (I) Pvt.. Ltd., Bombay . . 2,00,24.226 2,8.;,7-8
3 Thonus Cook Overseas, Bombry . 1 ,58,24,591
4 Mercury Travels (I) Ltd.. New Delhi . . 89,73,288 9o.r9 t
5 Trade Wings Ltd., Bombay . 83,90,666 75.C80
6 Macktnnons Trnve! Service, Bombay . . 46,85,275 76,960
7 Ind travels, B om bay.............................................. 27 ,61,521 19 997
S Cc*?c& Kings Agents Ltd., Bombay . 26,73,127 57-593
9 Ambassador Travels Pvt. Ltd., New Delhi . 25,73,804 36,269

10 Saha & Rai Travels Pvt. Ltd., New Delhi . . 19 ,96,129 16.910




